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CEMTRAL ADMINISTRATIVE TRIBUNAL :

PRINCIPAL BENCH

s : RA No. 105/ 2001
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f:%;Néw Delhi this the 10th day of August, 2001

Hoﬁ’ble smt.Lakshmi Swaminathan, Vice Chairman(J)

1.azad Singh S0 Sh.Indral Singh
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L2

resident of C-3%8,Sector
Moida (fUPY. :

2.Raj Karan Singh

resident of C~3&8, Sector 22
Moida (UP) .
: . .Reviaw applicants

(Mone for the applicants 3

" VERSUS

: 1.Union of India through the
i . Secretary, Ministry of Defence.
‘ South Block. Central Secrertariat.
Mew Dalhi.
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LAlr Forece, Incharge administration,
air Force Head Quarters,.MN/Delhi.

LeN]

LAir Officer Commanding, Alir Force

Station, New Delhil

Chief admninistrative Officer . Ailr

Force Station.Mew Delhi-3

OFfice Incharge. Air Force Canteen,

Sector 21, Molida (UP) (Retd.) Sgdn Ldr. ‘
M.3.Sharma, Manager.flr Force Cantsen, :
Sector-21, MNoida (UR) :
, ‘ . -Respondents e
(Bv Advocate Shri A.K.Bhardwai ) C ‘ e
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(Hon’ble Smt.Lakshmi Swaminathan, Vice Chairman(J)
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None for the applicants even on the second call. In el

the circumstances, RA 105/1997 is accordingly rejected
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(Smt.Lakshmi Swaminathan)
Vice Chairman(J)
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